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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-1
) (Brief summary of proceedings)
Thursday, the 21" December, 2001/30, Marghshish, 1923 (Saka)

No.67

01 2.00 PM QUESTION HOQUR: Starred Questions 63-66 and 68-70 were raised and
replied. Replies to Starred 61,62, 67 and 71 to 80 and Unstarred 106 to 154
(Except 142) were laid on the Table.

02 3.02PM PAPERS LAID ON TL.i TABLE:
. The Minister of Finance laid copies of the following on the

Table:

SLNo. Notification No. and Date Subject

L. - F.101(72)/2001- Exemption from paymen
Fin(A/Cs)2373-82 dated of Sales Tax to th
27.09.2001 Embassy of Armenia i

New Delhi for its officia
use.

2. F.101(33)/2000- Exemption from payment
Fin{A/Cs)/2801-9 dated of Sales Tax on purchase
11.10.2001 of three wheelers and

taxies for replacement of
old vehicles upto
18.10.2001.

3. F.101(88)/2001- Rationalization of rates of
Fin(A/Cs)/310%-16 dated Sales Tax on Toys
25.10.2001

4, F.101(58)/2001- Amendment in rate of
Fin(A/Cs)/3284-92 dated Sales Tax in respect of
09.11.2001 taxable turnover o REP,

' DEPB and other tradable
import licenses in Delhi.

5. F.101(85)/2001- Exemption from payment
Fin(A/Cs)/3293-3303 dated of Sales Tax to the
09.11.2001 Embassy of  Slovak

Republic and the Embass
of Czech Republic~4nd

eir diplomatic officers.
6. F.101(69)/2001- Am & in  Third

Fin(A/Cs)/3428 dated Schedule appended to

20.11.2001 Delhi Sales Tax Act, 1975
—  Rubber/Plastic/Rexine
Footwear having MRP less
than Rs.2000/- per pair

- 2 F.101(89)/2001- Sales Tax exemption to
Fin{A/Cs)/3824-33 dated Phat Phat Sewa vehicles
18.12.2001 on their conversion to

CNG mode.
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2. The Minister of Development laid copies of the following on
the Table:

10.

Copy of the Notification No. F.7/3/92-DAM/MR/1177,
dated 3.4.2001 regarding corrigendum in notification dated
21.11.2000.

Copy of the Notification No. F.8/6/86-DAM/MR/Vo.]I
1693, dated 15.5.2001 regarding establishment of Fodder
Market at Mangolpuri Indl Area as principal market.

Copy of the Notification No. F.8/4/83-DAM/MR/Vol.lll
2054 dated 8.6.200) regarding establishment of Fruit &
Vegetable Market at Gazipur.

Copy of the Notification No. F.8/28/98-DAM/MR/2375,
dated 3.7.2001 regarding Bye-laws of the Khoya/Mawa
Marketing Committee.

Copy of the Notification No.F.8/23/2001-DAM/MR/2513
dated  12.7.2001 regarding constitution of Delhi
Agricultural Marketing Board.

Copy of the Notification No.F.8/25/2001-DAM/MR/3253
dated 29.8.2001 regarding Fish, Poultry and Egg Market
Committee as Principal Market.

Copy of the Notification No.F.8/33/2001-DAM/MR4000-
34 dated 29.10.2001 regarding Bye-laws of the Fish Poultry
& Egg Marketing Committee.

Copy of the Notification No.F.8/20/99-DAM/MR/4290-
4324 dated 19.11.2001 regarding nomination of the
members of Fish Poultry & Egg Marketing Committee,
Gazipur.

Copy of the Notification No.F.8/17/99-DAM/MR/4325-59
dated 20.11.2001 regarding nomination of the members of
Agricultural Produce Market Committee, Narela.

Copy of Notification No.F.8/19/99-DAM/MR/4360-94 datd
20.11.2001 regarding nomination of the members of Delhi
Fodder Marketing Committee (Tikri Kalan).

. Copy of the Notiication No.F.8/21/99-DAM/MR/4395-

4129, dated 20.11.2001 regarding nomination of the
members of the Delhi Khoya/Mawa Market Committee,
Bagh Diwar.

3. The Minister of Transport laid copies of the following on the
Table:

2.

3.

Copy of Notification No. F11(118)/2001-Power/2889 dated
22.11.2001.

Copy of Notification No. Fl 1(99)/2001-Power/2867 dated
20.11.2001.

Copy of the Order No.FI 1(99)/2001-Power-Pf-111/2849
dated 15.11.2001.

Copy of the Order No.F11(99)/2001-Power-P-111/2828
dated 13.11.2001.
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03 3.03 SPECIAL MENTIONS (RULE 287): Special Mentions made by the
PM following Members were treated as read-

I~ Shri Radhey Shyam Khanna

2.7 Shri Mala Ram Gangwal

3. Smt.Kiran Choudhary

F . 4.~ Shri Jai Bhagwan Aggarwal
[ 5. Shri Roop Chand

] Smt. Darshana Ram Kumar
Smt. Meera Bhardwaj
Shri BheeshamSharma
- Shri Susheel Chodhary
0. Dr. Jagdish Mukhi
I. Shri Moti Lal Bokolia.

g
N o

04 3.04PM™ CALLING ATTENTION MOTION (Rule 54):

Shri Ramakant Goswami and Shri Bheeshm Sharma called the
attention of the Chief Minister towards the situation arisihg out of the
alleged confession of terrorists that the Delhi Legislative Assembly
was also a target of their attack.
T'he following Members sought clarifications:

1. Shri Shoaib Igbal

2. Shri Nand Kishore Garg

3. Smt. Meera Bhardwaj

4. Shri Ram Bhaj

The Chief Minister replied.

05 345PM STATEMENT BY DMINISTER: The Minister of Transport made a
statement regarding the availability of CNG in the Capital.

06 3.47PM PRIVATE MEMBERS RESOLUTIONS:

I." Shri Jile Singh Chauhan spoke on the fol owing resolution
which had been moved by him.on 28.9.0)§“This House
resolves that as and when the Government allots alternative
plots to the poor people residing in Jhuggi Jhopris, it should be
ensured that basic facilities and civic amenities such as
drinking water, roads, hospitals, toilets and drainage system are
made available to them in advance.”

“The Minister of Urban Development replied.

The Resolution was put to vote and adopted and adeptechd,

unanimously.

2. Shri Arvinder Singh Lovely moved the following resolution:

¥“This House resolves that ramps etc. be constructed in all
Offices and building of Delhi Government so that the disabled
persons do not face any difficulty while visiting these places for
redressal of their grievances.
The House also resolves that a Separate cell be opened in
Secretariat to look after the needs and requirements of such
people”

The Minister of Social Welfare replied.

The Resolution put to vote and adopted unanimously.
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3. Shri Nuand Kishore Garg moved the following resolutions:
“This House resolves that before privatisation of the distribution
system of Delhi Vidyut Board the total cost evaluation of the
system and land etc shou!d be on the basis of its existing value.”
The Minister for Transport and Power replied.

The motion was put to vote and negated by voice vote.

7 527 SHORT DURATION DISCUSSION: Shri Arvinder Singh Lovely
and Shri Mukesh Sharma initiated discussion regarding sorry state of
affairs of the MCD and DDA.

The following Members participated in the Discussion:

Ch. Shishpal

l.
2. Shri Sahab Singh Chauhan
3. Shri Kanwal Singh Yadav
4. Shri Roop Chand
5. Shri Puran Chand Yogi
6. Shri Ram Singh Netaji
7. Shri Shoaib Igbal
T'he Minister of Urban Development replied.
6.41 The House was adjourned sine-die.
21" December, 2001 SK SHARMA
Detfhi SECRETARY
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